SCC

(ONLINE g

List of Latest | juneso

updates on
SCC OnLine® 2025

Web Edition.

Supreme Court,
With an ever expanding database and documents added ngh COU.I'tS,

everyday, SCC Online® users get a comprehensive research )
experience for legal content from India and many other nations. Tribunals and

Statutes

Download SCC Online App



https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�

Table of Contents

Supreme Court

High Courts

* Allahabad High Court

* Andhra Pradesh High Court

* Bombay High Court

* Calcutta High Court

* Chhattisgarh High Court

* Delhi High Court

* Court of District Judge

* Gauhati High Court

* Gujarat High Court

* Jharkhand High Court

* Jammu and Kashmir High Court

* Karnataka High Court

* Kerala High Court

* Madras High Court

* Meghalaya High Court

* Madhya Pradesh High Court

* Orissa High Court

* Patna High Court

* Punjab and Haryana High Court

* Rajasthan High Court

* Telangana High Court

* Tripura High Court

 Uttaranchal High Court
Tribunals

* Income Tax Appellate Tribunal

* National Company Law Tribunal
Statutory

* Bill

* Central Rules\Regulations

* Central Notification

* State Rules

© EBC Publishing Pvt Ltd



Supreme Court [9]
Anmol v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5528
Anmol v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5529
Anmol v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5530

Christian Medical College Ludhiana Society v. Medical Education Research, (Dr D.Y. Chandrachud,
C.J. and P.S. Narasimha and Dipankar Datta, JJ.), 2022 SCC OnLine SC 2460

CIT v. Ksons Plastics, (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5525

Hydraulics & Pneumatics [India] LLP v. Metal ARC Agri. LLP, (B.R. Gavai and P.S. Narasimha, JJ.),
2023 SCC OnLine SC 2423

Hydraulics & Pneumatics [India] LLP v. Metal ARC Agri. LLP, (B.R. Gavai and Sandeep Mehta, 1J.),
2024 SCC OnLine SC 5524

Jaipur Vidyut Vitran Nigam Ltd. v. Adani Power Rajasthan Ltd., (M.M. Sundresh and Pankaj Mithal,
J1.), 2024 SCC OnLine SC 5526

Sanjay Prakash v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 5527

Allahabad High Court [19]
Abhay v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3820
Anand Yadav v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3810
Anubhav Mittal v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3808

Darmendra Prasad Singh v. State of U.P., (Subhash Chandra Sharma, J.), 2025 SCC OnLine All
3807

Dheeraj Singh v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3816
Jakir v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3812

Mohd. Hassan v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3819
Monu v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3818
Mugeem v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3813
Nasir v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3815

Panna Lal v. State of U.P., (Jayant Banerji and Madan Pal Singh, JJ.), 2025 SCC OnLine All 3822
Pradeep Singh v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3814

Pradeep v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3817
Rajesh v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3809

Ranjeet Yadav v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3821

Sabir Ali v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC OnLine All
3823

Sahil v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 3811
Shanidev v. State of U.P., (Vinod Diwakar, J.), 2024 SCC OnLine All 8892

Sunita v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC OnLine All
3824
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Andhra Pradesh High Court [45]

A. mahaboob Basha v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2307

A.P. State Civil Supplies Corpn. Ltd. v. S. Maheswar Rao, (Dhiraj Singh Thakur, C.J. and Ravi
Cheemalapati, J.), 2025 SCC OnLine AP 2289

Akula Sreekanth v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2309

Appana Venkateswara Rao v. Appanna Radhakrishna, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 2286

B. Ravi Kumar v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025 SCC
OnLine AP 2288

Bondada Suvarna v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2315

Bondalapati Penchala Prabhakar v. B. Renu Chakravarthi, (Dr Y. Lakshmana Rao, J.), 2025 SCC
OnLine AP 2282

Bukka Sankar v. Visakhapatnam Port Trust, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 2291

Chapa Rambabu v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2279

Chenchunedi Guravamma v. Dronadula Mallikharjuna Chari, (R. Raghunandan Rao and Sumathi
Jagadam, JJ.), 2025 SCC OnLine AP 2290

D. Venkata Subba Reddy v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2300
Duvvi Vinay Satya Kumar v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2316
G. Shiva Shankar Reddy v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2301

Gaddam Jayababu v. Dr. T. Ravi Raju Vja Krishna, (Gannamaneni Ramakrishna Prasad, J.), 2025
SCC OnLine AP 2274

Gudimetla Damodar Reddy v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2024 SCC OnLine AP
5830

J.V. Ganeswara Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2298

K. Annapurna Parameswari v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2294
K. Dilli Kumari v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2312
K. Jyothi v. Union of India, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2293

K. Preetham v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2314

K. Satheesh Naik (Dr.) v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 2287

K.H. Bhaskar Babu v. SBI, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2308

Killo Subbarao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2280

M. Venkateswarlu v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2310

Maada Kantha Rao v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 2304

Maada Sitharamaiah v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
2305

Mulla Taher Ali v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 2303
N.P. Rajesh v. N.P. Satish, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 2273
N.V. Vijayalakshmi v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2299
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Narava Vivek v. Collector, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2295

P. Rathnaiah v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 2284
P. Savithri v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2311

P. Venkataswamy v. A.P. SRTC, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2296
Pallala Yerram Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2278
Peeta Subramanyam v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2313
Pula Govradhan Kumar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2275
Rachamalli Ramesh v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2277

Rajulu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2292
S. Hussain Basha v. A.P. SRTC, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2297
Shaik Ghouse Basha v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2302
Shaik Mohammad Shafiulla v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2276

Sidharth Carbo-chem Products Ltd. v. Andhra Sugars Ltd., (Ravi Nath Tilhari and Maheswara Rao
Kuncheam, JJ.), 2025 SCC OnLine AP 2283

Sri. Siddhi Bhairaveswara Swamy Alaya Abhivrudhi Committee v. State of A.P., (Harinath N., J.),
2025 SCC OnLine AP 2306

United India Insurance Co. Ltd. v. K. Lakshmi, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 2285

Viswanathan Krishna Murthy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 2281

Bombay High Court [21]

Chandiram Anandram Hemnani v. Collector, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom
2457

Dhiraj v. State of Maharashtra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2454
Gajanan v. State of Maharashtra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2451

Gaurav Madan Bhangare v. Nashik Municipal Corpn., (Nitin Jamdar and M.M. Sathaye, JJ.), 2024
SCC OnLine Bom 4217

Kalim Shaikh Munafv. State of Maharashtra, (V.K. Jadhav and Shrikant D. Kulkarni, JJ.), 2022
SCC OnLine Bom 12036

Kishor v. State of Maharashtra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2452
Kishor v. State of Maharashtra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2453
Madhav Atmaram Sahakari v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2456

Neelkanth Mansions & Infrastructure (P) Ltd. v. Urban Infrastructure Trustees Ltd., (Manish Pitale,
J.), 2025 SCC OnLine Bom 2448

New India Insurance Co. Ltd. v. Sunanda, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2446
Rakesh v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2445
Raviraj v. State of Maharashtra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2449

Rohit v. Pramod Jayawant Chavan, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
2444

Sandip Ganpat Hadbal v. State of Maharashtra, (Ravindra V. Ghuge and M.M. Sathaye, JJ.), 2024
SCC OnLine Bom 4215
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Shailyamanyu Singh v. State of Maharashtra, (Amit Borkar, J.), 2023 SCC OnLine Bom 3251
Smita v. Jitendra, (Amit B. Borkar, J.), 2022 SCC OnLine Bom 12035

Solitaire Coop. Housing Society Ltd. v. Vertex Newton Projects (P) Ltd., (Gauri Godse, J.), 2024
SCC OnLine Bom 4216

Sudhir Brijendra Jain v. Rajendra Dhedya Gavit, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom
2447

Sumeet Machines Ltd. v. Varkey Overseas Trading Co. (P) Ltd., (M.S. Sonak and Jitendra Jain, JJ.),
2025 SCC OnLine Bom 2443

Vyom Dipesh Raichanna v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 2455

X5 v. Union of India, (Nitin W. Sambre and Sachin S. Deshmukh, JJ.), 2025 SCC OnLine Bom 2450

Calcutta High Court [33]
Amiya Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5218
Anuprabha Das Majumder v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 5191
Arun Gupta v. CESC Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5197
Ashok Kumar Paul v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5195
Ashoke Kumar Mondal v. CESC Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5205
Bhagirath Sasmal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5196
Chhanda Mandal (Dr.) v. Dr. Ritesh Mondal, (Jay Sengupta, J.), 2025 SCC OnLine Cal 5203

Gopal Chandra Ghosh v. Food Corpn. of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal
5211

Gopal Roy v. Food Corpn. of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5217

Gorachand Chowdhury v. Food Corpn. of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal
5214

Hari Pada Ghosh v. Food Corpn. of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5208

Indian Museum Permanent Employees Union v. Union of India, (Aniruddha Roy, J.), 2025 SCC
OnLine Cal 5200

Joydeb Dutta v. Food Corpn. of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5207

Lakshmi Kanta Ghosh v. Food Corpn. of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal
5216

Lalita Rao v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5192

Makhanlal Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5194
Monotona Marketing (P) Ltd. v. State of W.B., (Amrita Sinha, J.), 2023 SCC OnLine Cal 6692
Mousumi Das v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5189
Mousumi Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5193

New India Assurance Co. Ltd. v. Raja Sekhar, (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 5190
Padmabati Mukherjee v. Hindustan Cables Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5198
Pradip Banerjee v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5201

R. Sarojammal v. Andaman & Nicobar Administration, (Jay Sengupta, J.), 2025 SCC OnLine Cal
5204
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Bhawna Didyal v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3145
Bhupinder Singh v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3077
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Kajal v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3125

Kajal v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3140
Kamaldeep Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3113
Karan Singh v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3095
Khuwaish v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3101
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Sakshi v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3133
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Sanjay Patel v. State (UT of Chandigarh), (Anil Kshetarpal and Aman Chaudhary, JJ.), 2025 SCC
OnLine P&H 3151

Sapna Rani v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3124
Sarabdeep Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3092
Shivani v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3144
Shubam v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3097
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Sunil v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3098

Rajasthan High Court [23]
Ajay Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2836
Amit Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2840
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Anjali Soni v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2844
Eleena Ali v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2850
Hasmukh Jain v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2848
Kalu Ram v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2834
Kiran Sargara v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2846
Komal v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2851
Kuldeep Singh v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2839
Mamta Kumari v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2852
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Pawan Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2838
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Ravi v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2837

Shankar Rana v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2842
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Telangana High Court [19]
Baltha Lingaiah v. Boda Ramachandra Reddy, (K. Lakshman, J.), 2025 SCC OnLine TS 348
Banoth Anand v. State of Telangana, (T. Vinod Kumar, J.), 2025 SCC OnLine TS 353
Begari Venkatesh v. State of Telangana, (J. Sreenivas Rao, J.), 2025 SCC OnLine TS 352
Chapala Raju v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine TS 364

Chennai Best Blue Metals v. Sarvepalli Vijay Sekhar, (N.V. Shravan Kumar, J.), 2025 SCC OnLine
TS 347

Eco Green Builders v. State of telangana, (Pulla Karthik, J.), 2025 SCC OnLine TS 359
Gloriance Projects v. Commr., (Sujoy Paul, A.C.J and Renuka Yara, J.), 2025 SCC OnLine TS 363

Hyderabad Metropolitan Development Authority v. Mohd. Taher Khan, (TVK and PSS, JJ.), 2025
SCC OnLine TS 349
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